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A oint ent to the ost of Security 
Officer for Door Darshan

109.  SHRI M. A. HANNAN AL- 
HAJ WiU the Minister of IN OR
MATION AND BROADCASTIN be
leased to state

(a) hy only enineers of 'Doordar- 
fihan are iven the ost of Security 
ofllcer

(b) hy the staff  artists such as
roducers, Desiner  or the Ca era
an are not considered for the ost of 
security officer hile they are orkin 
ersonals on the floor (studios)

(c) hy in Radio non-enineers an 
is the inchare of security etc. and

(d) hJe in the fil  industry the 
t aera an beco es the inchare of 
the studios but hy not in doordarshan 
studios

THE MINISTER O IN ORMA
TION AflD BROADCASTIN (SHRI 
L .K. A VANJh (a) and (cj. There 
js no ost of Security Officer as such 
 Doordarshan.  Hoever, suitable 
aetted Officers are assined the 
ork of security in addition to their 
on duties. In vie of the secial 
reuireents of Doordarshan Kendras 
hich use very costly and sohisticated 
achinery and eui ent ( for exa *

. ie, Audio and Vjdeo eui ents, 
Vido Tae  Recorders   Telecine 
Caera Chains Vision Mixin and 
lihtin eui ent. Air-conditionin 
lant OB Van Transitter, Micro ave 
eui ents, Enineerin and other 
store etc.) the security ork in Ken- 
teas is laced by and lare in *-hc 
chare of rid Enineerin Officer. Offi- 
cefs other than Enineers are also 
ced  in chare oi the Security job 
accordin to the reuire ents of the 
KendrastatiOrt. Sinflla osition re- 
vails in AIR stations here ift of 97 
cers lookin after Security ork, 
JO are Enineers, 10 are *roratne 
cers arid 7 belon tb dther eateo- 
'les (includin olice Ott rs bn de
lation). * *  1

 No staff rtisthas been noi- 
Ar.ed as Security fficer since stfl 
lJ,ts are not aetted Officers.

(d)  il  industry  has its o n 
nor s and rocedures and they are 
not a licable to Doordarshan Ken
dras.

Securin of contracts by Enineers 
India Ltd.

1097. SHRI L. L KA OOK WiU 
the Minister of ETROLEUM CHE
MICALS  AND  ERTILI ERS  be 
leased to state

(a) hether it is a fact  that Eni
neers India Liited secure contracts 
fro overn ent ublic sector under
takins at hiher rates  than nor al 
rates offered by nvate  sector co
anies and then in turn ive aay the 
entire contract to sub-contractors be
lonin to rivate sector and thereby 
a ortionin co ission  for the
selves and

(b) the  substantial  technoloical 
contribution ade by EIL in the exe
cution of the to hihest value con
tracts taken by the  fro overn
ent ublic sector undertakins dur
in the last eiht years

THE MINISTER O ETROLEUM, 
CHEMICALS AND  ERTILI ERS 
(SKftl H. N. fcAHU UKA) (a) and
(b). The infor ation is bein collected 
and ill be laid on the  Table of the 
House.

etition of Tobacco Merchants Asso* 
ctfttton, Kann*nj

109. SHRI MANOHAR LAL Will 
the Minister of LAW, JUSTICE AND 
COM AN A AIRS be leased to 
State

(a)  hat effective stes have been 
taken in the atter of etition dated 
29th Nove ber, 197 of the Tobacco 
Merchants Association, Ki anj, in 
resect of entertedrdh etition* by the 
Hih Court directly fro the etitioner 
in hich the officer concerned aainst 
ho alleations are ade or ho Is 
the concerned arty to ut defence in 
erson




